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NATIONAL COMPANY LAW TRIBUNAL
BENGALURU BENCH
COURT NO.1

ATTENDANCE CUM ORDER SHEET OF THE HEARING OF NATIONAL COMPANY LAW TRIBUNAL,
BENGALURU BENCH, BENGALURU, HELD ON 18.07.2017.

PRESENT: 1. Hon’ble Member(J) Shri Ratakonda Murali
2. Hon'ble Member(T) Dr. Ashok Kumar Mishra
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CP 146/16 TP 180/17 For Clarifica- | 391 /394 Paul Resorts & Hotels Pvt. Ltd.,
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'Counselfor petitioner is present. AOL from OL office is present. We have heard them.
The Tribunal needs some clarifications on some of the points involved in the Scheme.

Therefore, for seeking clarification on the doubts expressed by the Tribunal, a memo is
required to be filed” L
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For seeking clarifications on some of the points from both sides, posted to 27.07.2017.
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